
same ''aldDbeadaJII at • True atation in 
the afternoon of 5th July. His iIl-
jury was very minor. In addition, 
there have also been some klcidents 
of some stones being thrown on the 
bouses 01 Hip Commissicm of India 
Oftteials. 

(d) Yes, Sir. 

(e) An these cases have been 
brought to the notice of the British 
Government at various level'S in Lon-
don and in New Delhi. 

(f) and (g). The responsibility for 
safeguarc&ing the life and property of 
Ute peopies settled in U.K. is that 
of the U.K. Government. - ~ British 
;authorities have assured the Indian 
HiIh Commission that they would do 
their utmost to safeguard tile life and 
property Of Indians in U.K. 

Combination. carrier "Vallabhbhai 
Patel" looted by Pirates 

-89. SHRI BAPUSAHEB PARU-
LBKAl\: Win the Minister of SHIP-
P!NG AND TRANSPORT be pleased 
te atate-: 

(a) is it a fact that a combination 
carrier "VaUabllbbai Patel" going to 
Japan from Visakhapatnam, was loot-
ed by pirates when it was passing 
through tbe philip channel, off Sin-
gapore; 

(b) if so, the details thereof; and 

(c) amon taken by Government in 
tlle maUer? 

THE MINISTER OF SHIPPING 
. AND TRANSPORT (SHRI VEEREN-
DBA PATIL): (a) Yes. Sir. 

(b) and (e). Accordinlr to the in-
fonnation received from Shipping Cor-
poratioD of India, a robbery took 
plac!e on -the vessel while she was 
transiting about 9-10 miles away from 
Singapore Port through Philip Chan-
nel. Sinl8POre straits OD 16.6 II at 
21.30 lin.. S_pete -time. TIle faeta 
of the cue are that three armed rob-
bers boarde6 the vessel UsiDg lines with 

hooks while me was ateamina at full 
speed. They ~ame -'umrottced 
straight on the Captain's Deck and en-
tered the Captain's cabin. TIley de-
manded the keys of tbe safe and, OD 
oot finding the same, t&ey took oft 
the jewellery from the Master's wife 
and ransacked the cabin cupboard for 
money and valuables. They were 
armed with long knives and a.murals. 
They took ~ all the personal currency 
of the Master. 

2. Two of the robbers went to Chief 
Officer's cabin where the Chief Officer, 
his wife and the Chief Steward were 
sitting. They threatend them and took 
off the wedding ring and wrist wptch 
from the Chief Officer's wife. They 
ransacked their cupboards and took 
all their personal cash. 

3. The following items ware taken 
away by the robbtrs: From <;aptain's · 
Cabin: 

(A) Gold Jewellery 

(B) One wrist watch 

-1.0 Gms 

(C) Currency : u.s. Dollars 500 
K. Dinars 30 

D. Marks 150 

D. Guilders 310 

Ipdian. jtupees 200 

From Chief Ofncer's Cabin 

(A) Gold Ring 10 Guns 

(B) S4tiko Quartz Ladies wrist 
Watch 

(C) Currency 

U. S. Dollars 200 

Indian Rupees 200 

The loss in Indian rupees currency 
on account of the entire property tak-
en away by robbers is estimated at 
about Rs. 1 ~ - Immediately on 
their leaving his cabin, the Chief om-
cer informed the Master on the Brid-
ge. After taking necessary precau-
tionsJ a thorough searCh was made but 
no one was found. The Master ont~a

ted SinaaPOl'e Marine Pollee aDd pelt-
sed. 011 to them all the details. -Tbe,. 
could not, however, do much at that 
time. The Muter then sent a m.-
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88&8 to SiQPPore &lGts o,f tbe &blP-
ping Corporation of India and the 
Head Offtce in Bombay regarding the 
incident. The Sh1ppina Co11'oratton 
of India office in Sine-pore took up 
the matter with the Ministry ot Home 
Affairs and also informed the Indian 
High Commission at Singapore. The 
l\(J.n1Itry of Home Aftairs. ~ ore 

have informed Shippilll CorporatiOD of 
India that their Marine Police only 
patrol within the Singapore territorial 
waters and do not go iato intema-
tiona! waters an" that the Markle Po-
lice did not respond to the Master's re-
port of robbery as the vessel was coo-
tinuing her voyage to Japan and was 
not scheduled to stop at Singapore. 
They hlilve also added that. if Marine 
Police proteetiOD is sought it would be 
admissible only for shiP6 calling at 
Singapore to anchor within Singapore 
Port limits 

The Govefllmeut b.ave asked the 
Shlppin,g Corporation of India to in-
vestigate the matter and send detail-
oed report to the Government. The 
report is awaited. 

Protection 01. new Moore Islaad 

"'70. SHRI A. T. PATIL: 

SHRI MOOL CHAND DAGA: 

Will the Minister o! EXTERNAL 
AlIT AIRS be please" to state: 

(a) what are the penn anent steps 
taken by the Government of India 
to safecuard Indian Territory in New 
Moore-Island; 

(b) what damage did Bangladesh 

gull"'boats and other such acts of Ban-
gladesh cause to India; and 

(c) what was the intensity and im-
pact of adaeks ~ lmiian, Embassy in 
Dacca alld actioll t.tren by Govem-
ment in this respeet? 

THE l\IINlSTER OF EXTu.NAL 
AFFAIRS (SHRI P. V. NARASIM .. 
SA BAO): (a) and (b). Wblle Bangla-
d_ naval v.,..la have been iQ the 
vieinU¥ of )lew 1 o~ WGd du.r:1N 
tbe \last few monthl. tbetr .l\mboata 

bave DQt a ~ P7 dan\aIe ~ ladMR 
territory. The ov.l'Il~ NYe ... 
en aU necessary steps to &a:fu\J8rd .... 
dian territory. 

(C) Following the publicity slverr. to 
New Moore IsJ.and in the BIUl.Ilad.eU 
media there were SOIQa demonstl;'atiollS 
olltaide the IJldian Hi&h CQmDliuion 
at Dacca after the 17th May. The la-
dian HiSh Commission tequ.ested the 
Ban&ladeih Government to issue suit-
able instructions to the cOIl<:e.f.QeCi 
ag;encies to ensure proper protection 
to the Indian Hilb CommUelioJ:l &Ad 
Indian public sector ol'ianis.aUons, 
an<1 thi offices and residences ot tbO 
Assistant High Commission at Cbltta· 
gong and Raj$habi. EJeceptfn, for 
some damage to the Indian Airline'S 
Office, the Bangladesh Govem.llM'Ilt 
have so far provided the necessary 
protection. 

Foreign MInister's vlalt to Pald8laD 

*71. SHRI GEORGE F'ERNAN!)U: 
~  

SHRI KRISHNA CHANDRA 
HALDAR: 

Will the Ministerr of aTONAL 
AFFAIRS be pleased to state: 

(a) whetherr he is satilfied wiU's 
the outcome of his talks with tile 
Pakistani leaders during his recent 
visit to PaJdetan; 

(b) whether there has been atly 
d~tertninati n in the relatio:Qa bet .. 
ween India and Pakistan since lUI 
visit to Pakistan; 

(c) if so, the reasons therefor: 
and 

(d) whether any firm. dates have 
been tbted for the visit of th~ Palds-
tan! Poreilft Minister to India? 

THE MINISTER OF EXTZRHAL 
APPAIRS (SmtI P. V. N.t\JlASJIC-
HA RAO): (a) In the context of the 
limited objective, we by at for 




